
W.P.(Civil) No. 276/2025

ITEM NOS.(44 to 48, 43)      COURT NO.1     SECTION X, PIL-W, IV-C

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL)  NO.  276/2025

IN RE THE WAQF (AMENDMENT) ACT, 2025 (1)           

IA No. 93240/2025 - APPLICATION FOR PERMISSION
IA No. 93675/2025 - APPLICATION FOR PERMISSION
IA No. 88593/2025 - CLARIFICATION/DIRECTION
IA No. 107477/2025 - EXEMPTION FROM FILING O.T.
IA No. 93498/2025 - INTERVENTION APPLICATION
IA No. 107260/2025 - INTERVENTION APPLICATION
IA No. 101881/2025 - INTERVENTION APPLICATION
IA No. 107193/2025 - INTERVENTION APPLICATION
IA No. 97844/2025 - INTERVENTION APPLICATION
IA No. 107947/2025 - INTERVENTION APPLICATION
IA No. 107476/2025 - INTERVENTION APPLICATION
IA No. 104355/2025 - INTERVENTION/IMPLEADMENT
IA No. 104391/2025 - INTERVENTION/IMPLEADMENT
IA No. 105256/2025 - INTERVENTION/IMPLEADMENT
IA No. 105267/2025 - INTERVENTION/IMPLEADMENT
IA No. 105854/2025 - INTERVENTION/IMPLEADMENT
IA No. 105901/2025 - INTERVENTION/IMPLEADMENT
IA No. 106000/2025 - INTERVENTION/IMPLEADMENT
IA No. 106070/2025 - INTERVENTION/IMPLEADMENT
IA No. 109707/2025 - INTERVENTION/IMPLEADMENT
IA No. 113082/2025 - INTERVENTION/IMPLEADMENT
IA No. 93420/2025 - INTERVENTION/IMPLEADMENT
IA No. 104386/2025 - INTERVENTION/IMPLEADMENT
IA No. 105255/2025 - INTERVENTION/IMPLEADMENT
IA No. 105266/2025 - INTERVENTION/IMPLEADMENT
IA No. 105848/2025 - INTERVENTION/IMPLEADMENT
IA No. 105894/2025 - INTERVENTION/IMPLEADMENT
IA No. 105992/2025 - INTERVENTION/IMPLEADMENT
IA No. 106064/2025 - INTERVENTION/IMPLEADMENT
IA No. 108273/2025 - INTERVENTION/IMPLEADMENT
IA No. 113077/2025 - INTERVENTION/IMPLEADMENT
IA No. 93370/2025 - INTERVENTION/IMPLEADMENT
IA No. 100601/2025 - INTERVENTION/IMPLEADMENT
IA No. 104383/2025 - INTERVENTION/IMPLEADMENT
IA No. 105252/2025 - INTERVENTION/IMPLEADMENT
IA No. 105265/2025 - INTERVENTION/IMPLEADMENT
IA No. 105846/2025 - INTERVENTION/IMPLEADMENT
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IA No. 105891/2025 - INTERVENTION/IMPLEADMENT
IA No. 105982/2025 - INTERVENTION/IMPLEADMENT
IA No. 106051/2025 - INTERVENTION/IMPLEADMENT
IA No. 106407/2025 - INTERVENTION/IMPLEADMENT
IA No. 108262/2025 - INTERVENTION/IMPLEADMENT
IA No. 111047/2025 - INTERVENTION/IMPLEADMENT
IA No. 104379/2025 - INTERVENTION/IMPLEADMENT
IA No. 105249/2025 - INTERVENTION/IMPLEADMENT
IA No. 105264/2025 - INTERVENTION/IMPLEADMENT
IA No. 105835/2025 - INTERVENTION/IMPLEADMENT
IA No. 105883/2025 - INTERVENTION/IMPLEADMENT
IA No. 105979/2025 - INTERVENTION/IMPLEADMENT
IA No. 106036/2025 - INTERVENTION/IMPLEADMENT
IA No. 106211/2025 - INTERVENTION/IMPLEADMENT
IA No. 110963/2025 - INTERVENTION/IMPLEADMENT
IA No. 93237/2025 - INTERVENTION/IMPLEADMENT
IA No. 97839/2025 - INTERVENTION/IMPLEADMENT
IA No. 104376/2025 - INTERVENTION/IMPLEADMENT
IA No. 105248/2025 - INTERVENTION/IMPLEADMENT
IA No. 105263/2025 - INTERVENTION/IMPLEADMENT
IA No. 105828/2025 - INTERVENTION/IMPLEADMENT
IA No. 105874/2025 - INTERVENTION/IMPLEADMENT
IA No. 105931/2025 - INTERVENTION/IMPLEADMENT
IA No. 106030/2025 - INTERVENTION/IMPLEADMENT
IA No. 106085/2025 - INTERVENTION/IMPLEADMENT
IA No. 110742/2025 - INTERVENTION/IMPLEADMENT
IA No. 93170/2025 - INTERVENTION/IMPLEADMENT
IA No. 93768/2025 - INTERVENTION/IMPLEADMENT
IA No. 104373/2025 - INTERVENTION/IMPLEADMENT
IA No. 104413/2025 - INTERVENTION/IMPLEADMENT
IA No. 105262/2025 - INTERVENTION/IMPLEADMENT
IA No. 105820/2025 - INTERVENTION/IMPLEADMENT
IA No. 105870/2025 - INTERVENTION/IMPLEADMENT
IA No. 105928/2025 - INTERVENTION/IMPLEADMENT
IA No. 106025/2025 - INTERVENTION/IMPLEADMENT
IA No. 106083/2025 - INTERVENTION/IMPLEADMENT
IA No. 107546/2025 - INTERVENTION/IMPLEADMENT
IA No. 93127/2025 - INTERVENTION/IMPLEADMENT
IA No. 93705/2025 - INTERVENTION/IMPLEADMENT
IA No. 104370/2025 - INTERVENTION/IMPLEADMENT
IA No. 104409/2025 - INTERVENTION/IMPLEADMENT
IA No. 105261/2025 - INTERVENTION/IMPLEADMENT
IA No. 105310/2025 - INTERVENTION/IMPLEADMENT
IA No. 105863/2025 - INTERVENTION/IMPLEADMENT
IA No. 105919/2025 - INTERVENTION/IMPLEADMENT
IA No. 106014/2025 - INTERVENTION/IMPLEADMENT
IA No. 106080/2025 - INTERVENTION/IMPLEADMENT
IA No. 109722/2025 - INTERVENTION/IMPLEADMENT
IA No. 92844/2025 - INTERVENTION/IMPLEADMENT
IA No. 104367/2025 - INTERVENTION/IMPLEADMENT
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IA No. 104392/2025 - INTERVENTION/IMPLEADMENT
IA No. 105257/2025 - INTERVENTION/IMPLEADMENT
IA No. 105301/2025 - INTERVENTION/IMPLEADMENT
IA No. 105860/2025 - INTERVENTION/IMPLEADMENT
IA No. 105911/2025 - INTERVENTION/IMPLEADMENT
IA No. 106007/2025 - INTERVENTION/IMPLEADMENT
IA No. 106076/2025 - INTERVENTION/IMPLEADMENT
IA No. 109716/2025 - INTERVENTION/IMPLEADMENT
IA No. 108039/2025 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 90429/2025 - STAY APPLICATION
 
WITH

W.P.(C) No. 314/2025 (PIL-W)
IA No. 93956/2025 - STAY APPLICATION

 W.P.(C) No. 284/2025 (X)
(IA No. 93079/2025 - INTERVENTION APPLICATION
IA No. 90344/2025 - STAY APPLICATION)

W.P.(C) No. 331/2025 (PIL-W)
(IA No. 100782/2025 - INTERVENTION APPLICATION
IA No. 94610/2025 - STAY APPLICATION)

W.P.(C) No. 269/2025 (PIL-W)
(FOR ADMISSION
IA No. 90396/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 90399/2025 - EXEMPTION FROM FILING O.T.
IA No. 90397/2025 - INTERVENTION APPLICATION
IA No. 89994/2025 - INTERVENTION/IMPLEADMENT
IA No. 90398/2025 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 86885/2025 - PERMISSION TO FILE SYNOPSIS AND LIST OF DATES
IA No. 86879/2025 - STAY APPLICATION
 

ITEM 45

WRIT PETITION (CIVIL) DIARY NO. 19103/2025 (X)

ITEM 46

WRIT PETITION (CIVIL)  NO.  353/2025 (PIL-W)

ITEM 47

WRIT PETITION (CIVIL)  NO.  398/2025 (PIL-W)
(FOR ADMISSION 
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IA No. 101418/2025 - STAY APPLICATION)
 
WITH

W.P.(C) NO. 344/2025 (PIL-W)
(FOR ADMISSION AND IA No. 94858/2025 - STAY APPLICATION)

 W.P.(C) NO. 375/2025 (PIL-W)
(FOR ADMISSION, IA No. 97076/2025 - STAY APPLICATION)

 W.P.(C) NO. 415/2025 (X)
FOR ADMISSION

 W.P.(C) NO. 436/2025 (PIL-W)
FOR  ADMISSION,  IA  No.  109283/2025  -  EX-PARTE  STAY,  IA  No.
109284/2025 - PERMISSION TO FILE LENGTHY LIST OF DATES)

 W.P.(C) NO. 440/2025 (PIL-W)
FOR ADMISSION

W.P.(C) NO. 427/2025 (X)
FOR ADMISSION

W.P.(C) NO. 445/2025 (PIL-W)
FOR ADMISSION, IA No. 110248/2025 - EX-PARTE AD-INTERIM RELIEF

 W.P.(C) NO. 439/2025 (X)
FOR ADMISSION

 W.P.(C) NO. 450/2025 (X)
FOR ADMISSION, IA No. 111659/2025 - EX-PARTE AD-INTERIM RELIEF)

 W.P.(C) NO. 431/2025 (PIL-W)
FOR ADMISSION, IA No. 107360/2025 - STAY APPLICATION)

 W.P.(C) NO. 447/2025 (PIL-W)
FOR ADMISSION

ITEM 48

TRANSFER PETITION (CIVIL)  NO.  1316/2025
(FOR ADMISSION, IA No. 114018/2025 - EXEMPTION FROM FILING O.T)

ITEM 43

WRIT PETITION (CIVIL)  NO.  814/2013 (PIL-W)
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Date : 21-05-2025 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Petitioner(s) : 
                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. Fuzail Ahmad Ayyubi, AOR
                   Mr. Ibad Mushtaq, Adv.
                   Ms. Rupali Samuel, Adv.
                   Ms. Sumedha, Adv.
                   Ms. Akanksha Rai, Adv.
                   Ms. Gurneet Kaur, Adv.
                   Mr. Mujahid Ahmed, Adv.
                   Mr. Shahid Nadeem, Adv.
                   Mr. Mir Ferasat Ali Shuttari, Adv.
                   Ms. Syeda Marwa Shuttari, Adv.
                   Mr. Mustafa Khaddam Hussain, Adv.

                   Dr. Abhishek Manu Singhvi, Sr. Adv.
                   Mr. M R Shamshad, Sr. Adv.
                   Mr. Amit Bhandari, Adv.
                   Mr. Talha Abdul Rahman, AOR
                   Mr. Arijit Sarkar, Adv.
                   Mr. Faizan Ahmed, Adv.
                   Ms. Priyansha Sharma, Adv.
                   Mr. Rafid Akhter, Adv.
                   Mr. Sudhanshu Tewari, Adv.
                   Mr. Zulfikar Ali, Adv.
                   Ms. Rashmi Singh, Adv.
                   Mr. Mohammed Thayyib Hudavi, Adv.
                   Ms. Sitwat Nabi, Adv.                           
                                      
                   Mr. Nizam Pasha, Adv.
                   Mr. Lzafeer Ahmad B. F., AOR
                   Ms. Awstika Das, Adv.
                   Mr. Mushtaq Salim, Adv.
                   Mr. Madhav Deepak, Adv.
                   Mr. Sidharth Kaushik, Adv.
                   Mr. Shubham Arun, Adv.
                   Mr. Arif Ali, Adv.
                   Mr. Sachin Dubey, Adv.                   
                   
                   Mr. Huzefa Ahmadi, Sr. Adv.
                   Mr. Ninad Laud, Adv.
                   Mr. Abdulla Naseeh V.t., AOR
                   Mr. Mashook Ali, Adv.
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                   Ms. Rashmi Singh, Adv.
                   Mr. Ivo D’costa, Adv.
                   Mr. Zubin Dash, Adv.
                   Mr. Mohammad Ajmal Hussain, Adv.
                   Mr. Rohan Sharma, Adv.
                   Mr. Ashray Chopra, Adv.
                                      
                   Dr. Rajeev Dhavan, Sr. Adv.
                   Mr. Ejaz Maqbool, AOR
                   Mr. Burhan V. Bukhari, Adv.
                   Mr. Zain Maqbool, Adv.
                   Mr. Saif Zia, Adv.

                   Mr. Syed Ashhar Warsi, Adv.
                   Mr. Vaibhav Choudhary, AOR
                   Mr. Tushar Jain, Adv. 

                   Mr. Gaurav, AOR
                   Mr. Sridhar Potaraju, Adv.
                   Mr. Vishnu Shankar Jain, Adv.
                   Mr. Gaurav Srivastava, Adv.
                   Mr. Aayush, Adv.
                   Mr. Lalit Mohan, Adv.
                   Ms. Niharika, Adv.
                   Mr. Shaurya Krishna, Adv.
                   Ms. K Hushboo Tomar, Adv.
                   Ms. Marbiang Khongwir, Adv.

                   Mr. Parth Yadav, AOR

                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. Rashid A Quershi, Adv.
                   Mr. Pawan Kumar Sharma, Adv.
                   Ms. Surabhi Jain, Adv.                   
                   
                   Mr. Syed Mehdi Imam, AOR
                   Mr. Mohd Parvez Dabas, Adv.
                   Mr. Uzmi Jamil Husain, Adv.
                   Mr. Tashriq Ahmad, Adv.
                   Mr. Tabrez Ahmad, Adv.
                   Mr. Mohd Noorullah, Adv.
                   Mr. Atif Suhrawardy, Adv.
                   Mr. M A Mujeeb, Adv.
                   
                   Mr. Vishnu Sharma A.S., AOR
                   
                   Mr. Md. Hadiur Rahaman, Adv.
                   Mr. Arindam Ghosh, AOR
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                   Ms. Nilofar Khan, AOR
                   Mr. Khushi Mohammed, Adv.
                   Ms. Afrin Khan, Adv.
                   Mr. Mohit Gaurav, Adv.
                   Mr. Anjum Parvez, Adv.
                   Mrs. Saumya Dubey, Adv.
                   Mr. Nameer Alvi, Adv.
                                      
                   Mr. M. Yogesh Kanna, Adv.
                   Mr. S. Prabu Ramasubramanian, Adv.
                   Mr. Manoj Kumar A., Adv.
                   Mr. Vinayaga Vignesh I., Adv.
                   Mr. Vasu Kalra, Adv.
                   Mr. Vairawan A.S, AOR
                                      
                   Mr. Anil Kumar, AOR
                   Mr. Soibal Gupta, Adv.
                   Mr. Himanshu Swami, Adv.
                   Mr. Suresh Kumar, Adv.
                                      
                   Mr. Aslam Ahmed Jamal, AOR
                   Mr. Rohit Jain, Adv.
                   Mr. Mohd Ashaab, Adv.
                   Mr. Mir Omer Khan, Adv.
                   Mr. Tameem Moeez, Adv.
                   Ms. Afsar Jahan, Adv.
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Arun Kumar Arunachal, Adv.
                   Mr. Raees Ahmad, Adv.
                                      
                   Mr. S. G. Husnain, Sr. Adv.
                   Mr. Arun Kumar Maji, Adv.
                   Mr. Jeevan Kumar, Adv.
                   Mr. Shashank Tripathi, AOR
                   
                   Mr. Rajeev Singh, AOR
                   Mr. Bhaskar Aditya , AOR

                   Mr. Subhash Chandra Jain, AOR         

                   Mr. Syed Ashhar Warsi, Adv.
                   Mr. Vaibhav Choudhary, AOR
                   Mr. Tushar Jain, Adv.                           
                   

For Respondent(s) : 

                   Mr. Tushar Mehta, Solicitor General
                   Mr. K.M.Nataraj, A.S.G.
                   Mr. Vikramjit Banerjee, A.S.G.
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                   Mr. S.D.Sanjay, A.S.G.
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Raghavendra P.Shankar, A.S.G.
                   Mr. K.  Parameshwaran, Sr.Adv.
                   Mr. Sudarshan Lamba, AOR
                   Mr. Anil Kaushik, Adv.
                   Mr. P.V.Yogeswaran, Adv.
                   Mr. Karan Lahiri, Adv.
                   Ms. Astha Singh, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Ms. Sansriti Pathak, Adv.
                   Mr. Kanu Agarwal, Adv.         
                   Mr. Bhuvan Kapoor, Adv.
                   
                   Mr. Syed Mehdi Imam, AOR
                   Mr. Mohd Parvez Dabas, Adv.
                   Mr. Uzmi Jamil Husain, Adv.
                   Mr. Mohd Noorullah, Adv.
                   Mr. Tabrez Ahmad, Adv.
                   Mr. Atif Suhrawardy, Adv.
                   Mr. M. A. Mujeeb, Adv.
                   Mr. Amir Dabas, Adv.
                                      
                   Mr. Abid Ali Beeran P, AOR
                   Mr. Sarath S Janardanan, Adv.
                   Mr. Saswat Adhyapak, Adv.
                   Ms. Namita Kumari, Adv.                   
                   
                   Dr. G Mohan Gopal, Adv.
                   Mr. Vaibhav Choudhary, AOR
                   
                   Mr. Bhuwan Raj, AOR
                   
                   Mr. Shubail Farook, Adv.
                   Mr. Rizwan Merchant, Adv.
                   Mr. Mohammed Taha Khan, Adv.
                   Mr. Ranjay Kumar Dubey, AOR
                   
                   Miss Mariyamma A. K. , AOR
                   Miss Akansha, AOR
                   
                   Mr. Karan Dang, Adv.
                   Mr. Abhishek Ranjan, Adv.
                   Ms. Bhavika Agrawal, Adv.
                   Mr. Hritik Tyagi, Adv.
                   Mr. Prabhat Kumar, AOR
                   Ms. Shreya Chopra, Adv.
                   
                   
                   Mr. Chander Uday Singh, Sr. Adv.
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                   Mr. Rajiv Shakdher, Sr. Adv.
                   Mr. Rauf Rahim, Sr. Adv.
                   Mr. Adeel Ahmed, AOR
                   Mr. Mujeeb Ur Rahman, Adv.
                   Mr. Rahamathulla Kothwal, Adv.
                   Mr. Abdur Razzaque Bhuyan, Adv.
                   Mr. Elias Ahmed, Adv.
                   Ms. Siddika Aisha, Adv.
                   Mr. M Huzaifa, Adv.
                   Mr. Mohammad Mobashshir Aneeq, Adv.
                   Ms. Taqdees Fatima, Adv.
                   Ms. Bidya, Adv.
                   Mr. Karan Khetan, Adv.
                   Mr. Jonathan Ivan Rajan, Adv.
                   Ms. Maithili Moonda, Adv.
                   Mr. Ali Rahim, Adv.
                   Mr. Mohd Ghouse Muddin Khan, Adv.
                   Mr. Jahangir Iqbal, Adv.
                   Ms. Katyayani Suhurd, Adv.
                   Mr. Aamir Hussain, Adv.                   
                   
                   Ms. Shahrukh Alam, Adv.
                   Mr. Prannv Dhawan, Adv.
                   Mr. Saaket Jain, Adv.
                   Mr. Alok Kumar Dwivedi, Adv.
                   Mr. Ganesh A Khemka, Adv.
                   Mr. Shantanu Singh, Adv.
                   Mr. Nishant Kumar, Adv.
                   Ms. Shivangi Anand, AOR                   
                   
                   Mr. Salman Khurshid, Sr. Adv.
                   Mr. S. G. Hasnain, Sr. Adv.
                   Mr. Aftab Ali Khan, AOR
                   Mr. M. Z. Chaudhary, Adv.
                   Mr. Ali Safeer Farooqi, Adv.
                   Mr. Brahmjeet Singh, Adv.
                   Mr. Syed Mohd. Fazal, Adv.
                   
                   Mr. Sriram P., AOR
                   
                   Mr. Shubail Farook, Adv.
                   Mr. Rizwan Merchant, Adv.
                   Mr. Mohammed Taha Khan, Adv.
                   Mr. Ranjay Kumar Dubey, AOR                   
                   
                   Mr. Chandrashekhar Singh, Adv.
                   Mr. Shashank Shekhar Singh, Adv.
                   Mr. Arjun D. Singh, Adv.
                   Mr. Gaichangpou Gangmei, Adv.
                   Mr. Yimyanger Longkumer, Adv.
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                   Mr. Maitreya Mahaley, Adv.
                   Mr. Abhinav Singh, Adv.
                   M/s AG Veritas Law, AOR                   
                   
                   Ms. Reena N. Singh, Adv.
                   Mr. Sandeep Singh, AOR                   
                   
                   Mr. Ravi Shankar Jandhyala, Sr. Adv.
                   Ms. Aarati Sah, Adv.
                   Mr. Animesh Shukla, Adv.
                   Mr. Ravi Kumar, Adv.
                   Mr. Kumar Abhishek, Adv.
                   Ms. Neha Rai, AOR                   
                   
                   Dr. Sunil Kumar Agarwal, AOR
                   Mr. P.v. Raghunandan Kooperia, Adv.
                   Mr. Kesavulu Jayakaran, Adv.
                   Mr. Madan Lal Daga, Adv.
                   Mr. Amarjeet Sahani, Adv.
                   Ms. Shweta Bhardwaj, Adv.
                   Ms. Shreya Saurabh, Adv.
                   Mrs. Amita Agarwal, Adv.
                   Mr. Sachin Kumar Srivastava, Adv.
                   Mr. Vipin Kumar Mishra, Adv.
                   Mr. Rajiv Agnihotri, Adv.
                   Mr. M.L. Agarwal, Adv.                   
                   
                   Ms. Aaina Verma, Adv.
                   Mr. Lal Bahadur Khowal, Adv.
                   Mr. Amit Kumar, Adv.
                   Mr. Himanshu Arya, Adv.
                   Ms. Richa Arya, Adv.
                   Ms. Jaswanthi. A, AOR
                   Ms. Shifa Verma, Adv.
                   Mr. Manish Kumar, Adv.                   
                   
                   Mr. Sameer Shrivastava, AOR
                   Ms. Yashika Varshney, Adv.
                   Ms. Palak Mathur, Adv.                   
                   
                   Mr. Rajeev Dhavan, Sr. Adv.
                   Mr. Sanjay Hegde, Sr. Adv.
                   Mr. Shwetank Sailakwal, AOR
                   Mr. Zaid Raza, Adv.                   
                   
                   Mr. Waseem Akhtar Khan, AOR                   
                   
                   Mr. Gaurav Bhatia, Sr. A.A.G.
                   Ms. Vanshaja Shukla, AOR
                   Mr. Ajay Bahuguna, Adv.
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                   Mr. Siddhant Yadav, Adv.
                   Mr. Vikas Tiwari, Adv.                   
                   
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Ayush Anand, AOR
                   Mr. V C Shukla, Adv.
                   Ms. Sindhoora Vnl, Adv.
                   Mr. Aishvarya Vikram, Adv.
                   Ms. Shreya Sinha, Adv.
                   Mr. Sai Shashank V, Adv.
                   Mr. Alabhya Dhamija, Adv.
                   Mr. Pravartak Pathak, Adv.
                   Mr. Praneet Pranav, Adv.
                   Mr. Santosh Kumar, Adv.
                   Mr. Bhaskar Gowtham, Adv.
                   Mr. Vishal Kumar, Adv.
                   Mr. Monu Kumar, Adv.
                   
                   Mr. Prashant Rawat, AOR
                   
                   Mr. Nem Pal Singh, AOR
                   Mr. Mahendra Kumar, Adv.
                   Mr. Sakal Dev Sharma, Adv.
                   Mr. Shambhavi Ranjan, Adv.
                   Mr. Piyush Kumar, Adv.
                   Mr. Vikalp Gupta, Adv.
                   Mr. Dilip Kumar, Adv.
                   
                   Mr. Praveen Agrawal, AOR
                   
                   Mr. Sumeet Pushkarna, Sr. Adv.
                   Mr. Jitendra Kumar, AOR
                   Mr. Rajesh Singh, Adv.
                   Mr. Ankur Mehta, Adv.
                   Mr. Rr Maurya, Adv.
                   
                   Mr. Varun Dev Mishra , AOR
                   
                   Mr. Mrinal Harsh Vardhan, Adv.
                   Mr. Ali Bin Saif, Adv.
                   Mr. Dawneesh Shaktivats, AOR
                   Mr. Kaif Hasan, Adv.
                   Mr. Zeeshan Khan, Adv.
                   Mr. Aditya Bhushan Singhal, Adv.
                   Mr. Asim Abbas, Adv.
                   Mr. Mohd Yasin, Adv.
                   Mr. Advait Ghosh, Adv.
                   Mr. Shoaib Khan, Adv.
                   Ms. Himanshi Mehta, Adv.
                   Mr. Ansh Arora, Adv.
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                   Mr. Abhinav Goyal, Adv.
                   Mr. Mohd Suhail Siddiqui, Adv.
                   Ms. Akankrita Sinha, Adv.
                   Ms. Rituparna, Adv.                   
                   
                   Mr. Pitambar Acharya, Advocate General
                   Mr. Maninder Singh, Sr. Adv.
                   Ms. Samapika Biswal, AOR
                   Mr. Prabhas Bajaj, Adv.
                   Mr. Kartikeya Asthana, Adv.
                   Ms. Soumya Sannidhanam, Adv.
                   Mr. Amarpal Singh Dua, Adv.
                   Mr. Milind Rai, Adv.
                   Mr. Rangasaran Mohan, Adv.                   
                   
                   Ms. Sneha Kalita, AOR
                   Mr. Vijay Hansaria, Sr. Adv.
                   Ms. Kavya Jhawar, Adv.
                   Ms. Nandini Rai, Adv.                   
                   
                   Mr. Kalyan Bandyopadhyay, Sr Adv, 
                   Ms. Preetika Dwivedi, AOR
                   Ms. Pramiti Bandyopadhyay, Adv, Adv.
                   Mr. Abhisek Mohanty, Adv., Adv.                 
                   
                   Mr. Sudhakar Dwivedi, Adv.
                   Mr. Satyam Pandey, Adv.
                   Mr. Sandeep Kumar Dwivedi, Adv.
                   Mr. Krishna Kant Shukla, Adv.
                   Mr. Kisalaya Shukla, AOR                   
                   
                   Mr. Aslam Ahmed Jamal, AOR
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Raees Ahmad, Adv.
                   Mr. Saleem Malik, Adv.
                   Ms. Shavana, Adv.
                   Mr. Mohd Ashaab, Adv.
                   Ms. Afsar Jahan, Adv.
                   Ms. Farha Naaz, Adv.
                   Mr. Md. Hassamul Haque, Adv.
                   Mr. Satyapal Singh, Adv.
                   Mr. Tasleem  Arif, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Kamal Akhtar, Adv.
                   Mr. Satya Prakash Gautam, Adv.
                   Mrs. Latika Rungta Bajaj, Adv.
                   Ms. Diya Nagraj, Adv.
                   Mr. Kafeel Ahmad, Adv.
                   Ms. Latika Rungta Bajaj, Adv.
                   Mr. Riaz, Adv.
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                   Ms. Pinky Behera, AOR
                   
                   Mr. Salman Khurshid, Sr. Adv.
                   Dr. Aditya Sondhi, Sr. Adv.
                   Mr. Shariq Ahmed, Adv.
                   Mr. Tariq Ahmed, Adv.
                   Ms. Lubna Naaz, Adv.
                   Mr. Mohammad Wasim, Adv.
                   Ms. Sheetal Soni, Adv.
                   Mr. Mohammad Modassir Shams, Adv.
                   M/S. Ahmadi Law Offices, AOR
                   
                   Mr. Radha Shyam Jena, AOR
                   
                   Mr. Rakesh Dwivedi, Sr. Adv.
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Ms. Nidhi Jaswal, AOR                   
                   
                   Mr. S. Sriram, Sr. Adv.
                   Mr. Gopal Jha, AOR
                   Mr. Gautham Bhaskar, Adv.
                   Mr. Praneet Pranav, Adv.
                   Mr. Alabhya Dhamija, Adv.
                   Mr. Gobind Kumar, Adv.
                   Mr. Navneet Kumar, Adv.
                   Mr. Nimish Arjaria, Adv.
                   Mr. Paras Bajpai, Adv.
                   Mr. Umesh Kumar Yadav, Adv.
                   Ms. Priyanshi Goel, Adv.                   
                   
                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. Yashwant Singh, AOR
                   Mr. Shamim Ahammed, Adv.
                   Mr. Supratik Sarkar, Adv.
                   Mr. Arnab Sinha, Adv.
                   Mr. Imteaz Ahmed, Adv.
                   Mr. Shreyank Tiwari, Adv.                   
                   
                   Ms. Ritu Reniwal, AOR
                   Mr. Mahendra Kumawat, Adv.                   
                   
                   Mr. Mohammad Aslam, AOR
                   Ms. Sara Shambhavi, Adv.
                   Mr. Ali Zia Kabir, Adv.
                   Mr. Ashraf Yusuf Khan, Adv.
                   Mr. Gufran Ali, Adv.
                   Mr. Amitesh Kumar Singh, Adv.
                   Mr. Sadique, Adv.
                   Mr. Mohd Hanzala Kazmi, Adv.
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                   Ms. Nazish Fatima, Adv.                   
                   
                   Dr. Abhishek Manu Singhvi, Sr. Adv.
                   Mr. Zulfiker Ali P. S, AOR
                   Ms. Rashmi Singh, Adv.
                   Ms. Priyansha Sharma, Adv.
                   Mr. Mohammed Thoyyib Hudawi, Adv.
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                   Mr. Ch Rastrapal, Adv.
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                   Mr. Shraveen Kumar Verma, Adv.
                   Mrs. Bhavna Kapur, Adv.
                   Mr. Saahil Gupta, Adv.
                   Mr. Danish Ali, Adv.

            
          UPON hearing the counsel the Court made the following
                             O R D E R

1.  Arguments heard, which remained inconclusive.

2.  For  further  hearing,  list  on  22.05.2025  as  part

heard.

 (POOJA SHARMA)                                  (ANJU KAPOOR)
COURT MASTER (SH)                             ASSISTANT  REGISTRAR
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